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The Secretary

Department of Posts
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New Delhi — 110 001.

. Shri. Sampath
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4. Mr. Mohan Rangam
Senior Superintendent
Railway Mail Service

Chennai Sorting Division
Chennai 600 008.

5. Mr. Santhanaraj
Head Record Officer
Chennai Sorting Division
Chennai — 600 008. .. Respondents

By Advocate Dr. G. Krishamurthy
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ORAL ORDER
Pronounced by Hon'ble Mr.R.Ramanujam, Member(A)
This contempt petition 1s filed alleging wilful disobedience of the order of
this Tribunal dated 27.03.2017 in OA 836/2016
2. When the matter is called, both sides submit in unison that the order of this
Tribunal had been challenged in the Hon'ble Madras High Court which is now

seized of the matter and accordingly CP could be closed.

3.  Keeping in view the above submissions, CP is closed.
(P. Madhavan) (R.Ramanujam)
Member (J) 03.10.2018 Member(A)

AS



